
01.03.2025                                                                                        ADVANCE CAUSE LIST 
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                      COURT NO. 03 
     HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 
 
 
 
 

NOTE: APPEARANCE OF ONLY THOSE LEARNED COUNSELS WILL BE MARKED, WHO APPEARED WHEN  
     
      THE MATTER IS CALLED OUT.   
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

courtmaster253@gmail.com 
 
CLICK HERE TO JOIN VC  
 

http://virtualcourtdhc.webex.com/meet/virtualcourtdhc4 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

 

PART-HEARD MATTERS  /   AT  11 : OO  A.M.  
 

1 W.P.(C)-8170/2023 
CM APPL. 34087/2023 

DR. (MRS.) SHARDA ARYA  
V/s UNION OF INDIA & ORS. 
  

SHIV KUMAR PANDEY, RAVIKESH 
KUMAR SINHA 

 

 OTHER DETAILS OF ADVOCATES: 
SK PANDEY (SKAPNDEY@DLA.NET.IN)(9711772814)(PETITIONER) 
KRIPA(KRIPA.P.IN@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM, LEGALBUREAUUGC@GMAIL.COM, 
DAULATRAMCOLLEGEDU@GMAIL.COM)(1123384193)(RESPONDENT) 
SHIV KUMAR PANDEY(SKPANDEY@DLA.NET.IN)(7827633884)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM, EGALBUREAUUGC@GMAIL.COM, 
DAULATRAMCOLLEGEDU@GMAIL.COM)(1123384193)(RESPONDENT) 
RAVIKESH KUMAR 
SINHA(RAVIKESHKSINHA@HOTMAIL.COM)(9350806823)(RESPONDENT) 

 

2 W.P.(CRL)-1695/2018 
CRL.M.A. 14418/2024 

ANU DUGGAL  
V/s STATE & ORS. 
  

SHILPI DEY & SHREYASHI 
CHAKRABARTY, ARPIT RAWAT, NITIN 
MEHTA 

 

 OTHER DETAILS OF ADVOCATES: 
SHILPI DEY & SHREYASHI CHAKRABARTY()(9873640095)(PETITIONER) 
NITIN MEHTA(NMLCHAMBERSS@GMAIL.COM)(9891091098)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(CRIME AND RAILWAY-45/2018) 

 
 
 
 
 
  

 
 
HIGH COURT OF DELHI      REGISTRAR(LISTING) 
28.02.2025. 
 
 
 
 
 
 
//////////////////////////////////////////////////////////////////////////////////////////////////////////////// 
/////////// 
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01.03.2025  CAUSE LIST (ORIGINAL SIDE) 

    
COURT NO. 50 
HON'BLE MR. JUSTICE ANISH DAYAL

CLICK HERE TO JOIN VC  
  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12   
FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
cmatishgoel@gmail.com 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES (TIME FIXED MATTERS) 

1 CS(OS)-19/2024 
I.A. 546/2024 
I.A. 6586/2024 
I.A. 9122/2024 
I.A. 41474/2024 
I.A. 49093/2024 
I.A. 49094/2024 

ROMY MEHRA & ANR.  
V/s GAUTAM MEHRA & 
ANR. 
  

PRASHANT 
MENDIRATTA, 
ANUPAMA KAUL, 
RAMAKANT 
SHARMA, AADARSH 
KOTHARI, 
PRASHANT 
MENDIRATTA 

AT 12.30 P.M. 

 

***** 

  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12�
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01.03.2025  CAUSE LIST (ORIGINAL SIDE) 

R - 7, NEW COURTS BLOCK (GROUND FLOOR),(OS-G)  
BEFORE MR. MANISH SHARMA,JOINT REGISTRAR (JUDICIAL)  
 

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. NARESH KUMAR, 
READER TO LD. PRESIDING OFFICER(9911776651)  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc7  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

1 CS(COMM)-
36/2025 

VVDN TECHNOLOGIES 
PVT LTD  
V/s M/S HERO 
ELECTRONIX PRIVATE 
LIMITED & ANR. 
  

SUMIT CHANDER  

2 CS(OS)-21/2025 
I.A. 963/2025 

PRAGYA AHUJA  
V/s PRASOON DUA 
  

PRABHAT KUMAR 
RAI 

 

3 TEST.CAS.-
48/2024 

NARESH KUMAR NEGI  
V/s THE STATE OFNCT 
OF DELHI & ORS. 
  

TARUN GAUR  

4 I.A. 4001/2025 
In TEST.CAS.-
72/2024 

SH. KAMAL RAMNANI & 
ANR.  
V/s THE STATE GOVT. 
OF NCT OF DELHI & 
ORS. 
  

SAUMYA BAJAJ, 
HARPREET SINGH 

 

 

      ***** 

                           
Concluded 

                                     BY ORDER 
                REGISTRAR ORIGINAL 

https://jrdhc.webex.com/join/jrdhc7�


 

DELHI HIGH COURT MEDIATION AND CONCILIATION CENTRE 
DELHI HIGH COURT 

NEW DELHI 

Cause List 01.03.2025 
S. 

No. 

M&C 

File No. 

Case Name  Parties 

  

Mediator Time Mark Your 

Attendance at 

Extn. Block, Ground Floor 

1 607/24 
Mediation Petition 

607/2024 
Rahul Murgai Vs Charu Murgai Ms. Naina Bakshi, Adv 

12.00pm Through VC 

2 31/25 
Mediation Petition 

31/2025 
Vaibhav Sarda Vs Shruti Rathi  

Ms. Asha Takkar Sharma, 

Adv 3.00 pm 

Through VC 

3 39/25 
Mediation Petition 

39/2025 
Nitesh Chauhan Vs Manvi Mittal  

Ms. Prema Priyadarshini, 

Adv 5.00pm 

Through VC 

4 75/25 
Mediation Petition 

75/2025 

Geetika Gandhi Vs. Sudhanshu 

Saluja & Ors. 
Ms. Geeta Sharma, Adv 

12.00 pm 

Extn. Block 

5 175/25 
Cont Cas (C) 

2030/2024 
Niruti Yadav & Anr Vs Nitin Yadav 

Ms. Anita Sahani, Adv 12.00pm 

Extn. Block 

6 391/25 HMA 1814/24 Sonia Kohli Vs Himanshu Hurria Ms. Rupali Kapoor, Adv 3.00 pm 
Extn. Block 

Admin. Block 4
th

 Floor 

7 140/25 
BAIL. APPL N. 

4410/2024 

Abhishek Kumar Vs State Of NCT 

Of Delhi & Ors  Ms. Veena Ralli, Adv 2.00pm 

Through VC 

8 142/23 
Mediation Petition 

142/2023 

Ashley Hugh Noronha Vs Alan J 

Noronha & anr 
Mr. Sanjay Dewan, Adv 

3.00pm 

Through VC 

9 3034/24 
CS (OS) 692/2024 

Mrs. Parul Choudhary & Anr Vs Mr 

Manoj Choudhary & Anr Ms. Kimmi Brara, Adv 3.00pm 

Through VC 

10 3517/24 Crl Rev P 547/2024 Vikas Rawat Vs Mamta Rawat Mr. Vinod Kumar, Adv 4.00pm 
Through VC 

11 2675/24 

Arb. P. 933/2024 

Luminous Power Technologies PVt 

LTd VS Eastman Auto and Power 

Ltd Mr. Anuj aggarwal, adv 5.00pm 

Through VC 

12 428/25 
FAO(OS) 128/2023 

Saurabh Suri & Anr. Vs. Deepti Suri 

& Anr.  Mr. J P Sengh, Sr. Adv   

Admin. Block 

4
th
 Floor 

13 2071/24 
W P (Crl) 

1811/2024 

Maya Kumari Vs State (Govt of NCT 

Delhi) & ors 
Visitation 11.00am 

Admin. Block 

4
th
 Floor 

14 2426/24 
MAT.APP. (FC) 

297/2024 

Ms. Mithila Murada Vs Sh. Akhilesh 

Bali 
Dr. Priyanka, Counsellor 

11.00am 

Admin. Block 

4
th
 Floor 

15 3564/24 
CS (OS) 791/2024 

Ekta Saxena Vs Ruchi Goswamy & 

Ors Ms. Veena Ralli, Adv 11.30am 

Admin. Block 

4
th
 Floor 

16 513/24 
Mediation Petition 

513/2024 
Akriti Singh Vs Aman Bhadauria  Ms. Veena Ralli, Adv 

11.30am 

Admin. Block 

4
th
 Floor 

17 636/24 
Mediation Petition 

636/2024 
Monika Sharma Vs Tanuj Sharma 

Mr. Kuljeet Singh 

Sachdeva, adv 11.30am 

Admin. Block 

4
th
 Floor 

18 157/25 
W P © 14663/2023 

Brookings Institutional India Centre 

& anr Vs Md. Sahil Ali & ors Mr. Atul Bhuchar, Adv 12.00pm 

Admin. Block 

4
th
 Floor 

19 404/25 
W P (CRL) 

1535/2024 

Gaurav Lumba Vs The State Govt. 

NCT of Delhi & Anr Ms. Veena Ralli, Adv 12.00pm 

Admin. Block 

4
th
 Floor 

20 2744/24 
GP NO. 09/2023 

Susheel Kumar Arya Vs Ramanand 

Rangera 

Ms. Priyanka Sharma, 

Counsellor 1.30pm 

Admin. Block 

4
th
 Floor 

21 161/25 
CS(Comm) 

289/2024 

Emix Trading AG Vs Hemant 

Upadhyaya & anr Ms. Isha Khanna, Adv 2.00pm 

Admin. Block 

4
th
 Floor 

22 3195/24 
CS(OS) 915/2024 

Meena Uppal Vs Anju Saluja & ors 
Ms. Manisha Tyagi, Adv 2.30pm 

Admin. Block 

4
th
 Floor 

23 139/25 
CRL. MC. 

8805/2023 

Shristi Mehta Vs State NCT Of Delhi 

& Ors Ms. Veena Ralli, Adv 3.00pm 

Admin. Block 

4
th
 Floor 

24 628/24 
Mediation Petition 

628/2024 
Manish Kapoor Vs Sunil Kapoor Mr. Rishi Lakhanpal, Adv 

3.00pm 

Admin. Block 

4
th
 Floor 

25 18/25 Mediation Petition 

18/2025 

Divyanshi Aggarwal Vs. Tarun 

Bhasin 

Mr. Anuj Aggarwal, Adv/ 

Mr. Yogender Pal Singh, 

Adv (Co) 3.00pm 

Admin. Block 

4
th
 Floor 

26 92/25 
Mediation Petition 

92/2025 

Dimpy Mathur Vs Major Anup H 

Kulkarni 
Ms. Veena Ralli, Adv 

3.00pm 

Admin. Block 

4
th
 Floor 



 

DELHI HIGH COURT MEDIATION AND CONCILIATION CENTRE 
DELHI HIGH COURT 

NEW DELHI 

Cause List 01.03.2025 

27 1802/22 
Cont. Cas (C) 

584/2022 
Rishi Mehar Vs Shalini Tamar Visitation 

3.00pm to 

5.00pm 

Admin. Block 

4
th
 Floor 

28 2961/24 

Mat. App. (FC) 

359/2024/ GP No. 

23/2022 

Mukul Khanna Vs Rashmi Khanna Ms. Deepraj Sandhu, 

Counsellor 4.00pm 

Admin. Block 

4
th
 Floor 
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